»

Central Administrative Tribunal
Principal Bench, New Deihl

CP-272/20605 in
OA-418/2004

New Delhi this the 12 day of August, 2005,
Hon'ble Shri V.K. Majotra, Vice-Chairman{A}
Hon'die Shri Shanker Raju, Member(J)

Sh. G.D. Bansal,

S!o sh. Suraj Bhan,

Rio 3-38, Mandir Marg,

Sector-56, Noida,

Pin Code No 201200, L Petitioner

{through Sh. J.B. Buther, Advacale)

Verasus

J

1. Sh. P.M.A. Hakeem,
Secreiary,

Ministry of &gricuiture,

{Deptt. of Animal | 42_:“@ andry &
Dairying), Krishi Bhavan,

New Delhi.

£n

F.3

Sh. N.A. Sheildy,
Ge neral Manage
Deini Milk Scheme,
West Paiel Nagar,
MewDeli-6. Respondenis

{through Sh. B.8. Jain, Advocatls)

Shri Shanker Raju, Member(J;

Ll

in the wake of exiension of time to comply with the directions of this

.—r

Tribunal upto 231.8.2008 granted to the respondents, the present CRB. i
dropped. Notices are discharged. However, liberiy is granied (o the peiitioner

to revive it T ihe grievance still survives.

< Qi Vet ggordin -

{Shanker Raju; o/ KL Majotra)
Member(J; Vice-Chairman(A)



